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Heard Mr. A.A. D"-s, Ld. Counsel appearing 

for the Pctitioncr. A copy of this Original 

Application has been served on Mr. O.N. Ghosh, 
qk 

Ld. Counsel for the Respondents. 

'I'lic 2rlcvancc of the applicant in this 

Original Application arises from the certificate 

issued by the Assistant Professor., Department of 

Ophthalmology. S.C.B. Medical Colleee & 

Hospital, Cuttack, on'217.09.22003., vide Annexure- 

A  1) /z-, certifying that lie is found to have nornial I 

-vision including normal colour vision tested on 

"C" t",7pc a-lid Ishilicra. colouf vision chart. 01, the 

other hand, the applicant, who was a candidate for 

rccruitnient for the post of Tr. Ass-0. Dr`1vc1' 

kElect./Diesel-), for which examine-tion was 

CCALIcted by the Railway Recmitment Board, 

Bhubanesvvar, was declared not fit for 

appointment. He had 	failed in the vision test 

conducted at the Divisional Railway Hospital, 

W .1urda Road. Th's 'nt'mat'on had been received 

by the applicant Erom the letter issued by the 

Rallway Recruitment Board on 17.09.03, 

However, in order to clear his doubt, the applicant 

requested the Assistant Professor, Department of 

Ophthalmology, S.C.B. Medical College & 

Hospital, Cuttack for checking up his vision 	on 

27.09.03 ancl Dr. P.K. Mohanty, Asst. Professor, 
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after due check- up, has t,-)uiid the applicatit to 

L 
havre normal vision includina normal colour vision 

tcstcd on ~C' t-ypc and isihillicra colour visit)n chart.. 

The out-door ticket alon2 with the. certificate. dated 

'17 -0-9. -03 by Dr. P.K. Molianty, Asst. Profcssor, 

Department of Optilalmology. SAU.B. Medical 

College & Hospital, CLA(ack, are filed herewith as 

AnneSUre A/2. 

3. -A-fter having obtained a certificate from 

SCB Medical College & Hospital, reua.Tding his 

clarity of vision, in fitness of things the applicant 

should have approached the Respondents 

requesting them for convening a review Medical 

Board to find out whether the certificate from 

SCB Medical College should prevail over the 

opinion of the Medical Board and to find out his 

suliability for the post. We therefore dispose of 

this O.A., at the admission stage, 	witti the 

A;r * 	 Vubm' nection to the applicant to . it 	a 

representation 'before the Respondents for 

convening a review Medical Board to Conduct the 

vision test of the applicant once again. A copy 

this order should be given to the Respondents tl—, 

compliance within a period of ninety days from 

+,he date of receipt thereof. 	
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